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REVENUE AND FORESTS DEPARTMENT

Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, Dated the 17th November, 2023.

NOTIFICATION

RicHT TO FAIR COMPENSATION AND TRANSPARENCY IN LAND AcQUISITION, REHABILITATION AND RESETTLEMENT
Act, 2013,

No. SIA-2023/C.R.- 48/A-4.—WHEREAS, section 10A of the Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013 (30 of 2013), in its
application to the State of Maharashtra (hereinafter referred to as "the said Act"), provides that the
State Government may, in the public interest, by notification in the Official Gazette, exempt any of

the projects mentioned in the said section 10A from the application of the provisions of Chapter I1
and Chapter III of the said Act;

AND WHEREAS, it appears to the Government of Maharashtra that the lands mentioned in
Schedule I appended hereto are required or likely to be required for the project mentioned in Schedule
IT appended hereto, which is covered under clause (f) of the said section 10 A (hereinafter referred
to as "the said project") ;

AND WHEREAS, the Government of Maharashtra has ensured the extent of the said lands for

the proposed acquisition being bare minimum land required for the said project;

AND WHEREAS, the Government of Maharashtra considers it expedient in the public interest
to exempt the said project under section 10A of the said Act from the application of the provisions of
Chapter II and Chapter III of the said Act;

NOW, THEREFORE, in exercise of the powers conferred by section 10A of the said Act and of
all other powers enabling it in that behalf, the Government of Maharashtra hereby, in the public
interest, exempts the said project from the application of the provisions of Chapter IT and Chapter
IIT of the said Act.

Schedule-I

Description of Lands
Village Birsi, Taluka Gondia, Dist. Gondia

Sr. Survey No. or Approximate Sr. Survey No. or Approximate
No. Gut No. or City | Area of required No. Gut No. or City | Area of required
Survey No. Land (H. R.) Survey No. Land (H. R.)
1 [396/2 0.23.00 17 | 149/1 0.01.00
2 | 395/2/A 0.20.00 18 | 149/2 0.04.00
3 395/1/B 0.08.00 19 | 770 0.03.00
4 388 0.06.00 20 | 768 0.05.00
5 390/2 0.07.00 21 | 139 0.11.00
6 219 0.01.00 22 | 138 0.12.00
7 1220/1 0.07.00 23 | 137 0.16.00
8 |220/2 0.04.00 24 |135 0.06.00
9 |775/1 0.12.00 25 |134 0.06.00
10 |775/2 0.04.00 26 | 133 0.03.00
11 [207/1 0.10.00 27 | 132 0.07.00
12 [207/2 0.09.00 28 |125 0.11.00
13 [193 0.08.00 29 | 767 0.08.00
14 (192 0.03.00 30 |679 0.08.00
15 |[188 0.05.00 31 | 677 0.17.00
16 |741/2 0.06.00 32 | 676 0.12.00
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Sr. Survey No. or Approximate Sr. Survey No. or Approximate
No. Gut No. or City | Area of required No. Gut No. or City | Area of required
Survey No. Land (H. R.) Survey No. Land (H.R.)
33 |[67H 0.11.00 50 | 146 0.08.00
34 |[671 0.18.00 51 | 147 0.03.00
35 |[670 0.10.00 52 | 343 0.14.00
36 |[665 0.01.00 53 | 368 0.07.00
37 |660/5 0.02.00 54 | 369 0.04.00
38 |[658 0.01.00 55 | 387/1 0.08.00
39 |[630 0.44.00 56 | 200 0.02.00
40 [629 0.31.00 57 136 0.01.00
41 |604/1 0.16.00 58 |131 0.07.00
42 [604/2 0.19.00 59 |128 0.01.00
43 [623/1 0.10.00 60 |129/1 0.01.00
44 (603 0.15.00 61 |766/1 0.06.00
45 [600/1 0.06.00 62 | 766/2 0.02.00
46 [142 0.03.00 63 |624/1 0.06.00
47 143 0.02.00 64 |793/1 0.11.00
48 |144 0.02.00 65 |678 0.16.00
49 |[145 0.02.00 Total 5.53.00
Village Khatiya, Taluka Gondia, Dist. Gondia.
Sr. Survey No. or | Approximate Area Sr. Survey No. or | Approximate Area
No. Gut No. or City of required Land No. Gut No. or City of required Land
Survey No. (H.R.) Survey No. (H. R.)
1 891/1 0.08.28 13 |938 0.11.20
2 871/2 0.03.46 14 |937 0.06.30
3 893/1 0.04.64 15 |935 0.24.55
4 892 0.08.10 16 |934 0.09.24
5 898/1 0.13.56 17 933 0.06.36
6 899/1 0.02.16 18 |1096/1 0.13.24
7 900/1 0.00.28 19 |921/3 0.10.07
8 882/1 0.02.88 20 (918 0.03.59
9 942/1 0.08.44 21 |[916 0.04.40
10 | 943 0.05.31 22 [919 0.00.16
11 | 10711 0.09.87 Total 1.73.09
12 939 0.17.00
Village Kamtha, Taluka Gondia, Dist. Gondia
Sr.No. | Survey No.or | Approximate Area Sr.No. | Survey No. or | Approximate Area
Gut No. or City | of required Land Gut No. or City | of required Land
Survey No. (H.R) Survey No. (H. R)
1 206/2 0.01.53 4 216 0.03.60
2 208 0.01.50 5 413/c 0.01.22
3 217 0.14.00 Total 0.21.85
Grand Total 7.47.94
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Schedule - IT
Description of Project

Name of the Project Expansion of Gondia Airport.

Description of Project Acquisition of land required from the Diversion of Khatiya-Birsi-
Kamtha State Highway which is passing through the runaway
of Gondia Airport, Village Mauje Birsi,Khatiya & Kamatha
Taluka - Gondia, Dist. - Gondia.

Details of Acquiring Vice Chairman & managing Director,
Agency

Maharashtra Airport Development Company Ltd Mumbai.

By order and in the name of the Governor of Maharashtra,

SUNIL KOTHEKAR,
Deputy Secretary to Government.
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